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Sriniwas Dubey, S/ o 8ri1 Kailash Nath Dubey

G Rjo Vill. Sonaharia, Post- Chochakpur, g
E’ Distt. Ghazipur v v ves v NP RIEE, e R
i VERSUS o
Y ey
P 1. Umion of India through General Manager, | . }
{ N.E. Railways, Gorakhpur.
,_ 2. Divisional Commercial Manager-1. ' j
N.E .Railway, Varanasi. |

3. Divisional Raillway Manager [Personnel),
N.E. Railway, Varanasi.

4. Station Supermtendent,
N.E. Railway, Ballia.
oo RESpondents

Present for the Applicant: Srit Anoop Triveds et
Present for the Respondents : Sri P.N. Rai
o ORDER
;’; By this O.A the applicant has challenged the impugned order

dated 03.01.2006 passed by the Divisional Commercial Manager (),

N.E. Railway, Varanasi placing the applicant under suspension.

_Rm]mndmta_ in this OA have filed Counter Affidavit on 21.8.2006

S after serving a copy of it to the counsel for the applicant. Thereafter the
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the mw}vmnml of the applicant was not clearly established, as auah.
the suspension of the applicant was revoked vide order datad
21.06.2006, as specifically stated in paragraph 11 of the Counter
Affidavit. Counsel for the apphicant has also conceded this fact.

Therefore, the revocation of the suspension order has rendered the

present O.A as in fructuous.

3. Accordingly the O.A is dismissed as having become infructuous.

However, since the suspension order is revoked, therefore, the

ﬂlipﬁ.{:aﬂt shall be entitled {o; A Wages avealaine to hon under the
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4. No order as to costs.
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